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GOVER NHENT OF IND IA 
(DEPART!£NT OF REVENUE t.l/D "BANKING) 

.... 
NEW ill IlfI: 'THE 23RD APR IL, 1976. 

NOTIFIC ATION 
(INCOME TAX) ., , 

NO.1297 (F.NO.404/89/76-ITCC): In exercise; of th" powers conferred 
by sub-clt'Ulse (iii) of clause (44) of Sect!ion 2 of the Income-tax 
Act , 1961 (43 of 1961), the central Govern~nt hereby authorises 
Shri S .L. Sabharwal, who is a Gazetted Off~cer of the Central Govt • . 
to exercise too powers of a Tax Recovery Offi ce r under the said Act. 

i 
2. This Notification shall come into \ force with effect from 
the date Shri S . L. Sabharwal takes over as )Tax Recovery Officer . 

The Han age r , 

, 

Sd/- i 
(V.P. MIT%AL) 

DEPUTY SECRET AllY T:O THE GOVERNMENT OF INDIA 

Gove rnment of India Press, 
New Del hi •. 

No.1297 (F. No .404/89/76-ITCC) 

Copy fonlard ed to:- ) , , 
1. The Commis s ioner of Income-tax, Patiala II, Patiala, 
2, ";;'1 Directors of Inspection including DltO&MS) , New Delhi. 
3. The COlIll'troller & Auditor General, New lJa:lhi. 
4. The Accountant General, Punjab, Simla. \ 
5. Chief Secretary, Govt. of Punjab, Chandisarh. 
6. Shri P.H . Ramchandani, Joint Secretary & iV'gal Adviser, 

Ministry of Law; New Delhi . I 
7. Bulletin Section, DI(IlS&P);' New Delhi. i 
8. Guard File. \ 
9. Too Director, IRS (DT) Staff College, Nagpur. 

~ 

Sd/- '. 
DEPUTY SECRET j.RY TO THE GOVT. OF INDIA 

Authorised for issue. 

or" '-f IAt; 
(S .c. piafadr-

Officer on Special Duty, 
Directorate of Inspection, (RS&P), 
No.CC/ITCC/1285!347!R$P!76. 

, 
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